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PROGRESS REPORT (March’2025 to August’2025) ON SOLID WASTE AND
LIQUID WASTE MANAGEMENT OF JHARKHAND STATE IN COMPLIANCE OF
THE HON’BLE NGT ORDER VIDE 0O.A. NO. 606/2018, Dated-05.03.2025 IN I.A NO.
163/2021 OF O.A. NO. 606/2018.

Status of solid waste and liquid waste management and handling in the state has been
monitored directly by the Hon’ble NGT under its Original Application 606 of 2018.

The said matter of Hon'ble National Green Tribunal in O.A. No. 606/2018
(Compliance of Municipal Solid Waste Management Rules, 2016 and other Environmental
Issues) relates to the issues of solid as well as liquid waste management and is being
monitored by the Chief Secretary, Gol. Two orders were passed by Hon'ble Tribunal on
18.05.2023:; one order is in general for all the States/UTs and other order dated 19.01.2023

was specifically for Tharkhand. The directions issued are as follows:

COMPLIANCE STATUS REPORT IN ACCORDANCE WITH THE DIRECTIONS
OF THE HON’BLE NATIONAL GREEN TRIBUNAL (PRINCIPAL BENCH)

e In compliance with the Order of the Hon’ble National Green Tribunal passed in O.A.

No. 606/2018, the Government of Jharkhand has framed and notified the Jharkhand
State Urban Sanitation Policy. 2018 on 06.09.2018. thereby providing an effective
legal framework for the implementation of the Solid Waste Management Rules,
2016. Pursuant thereto. the State Government has constituted a State Level
Committee and a State Level Advisory Body under the Chairmanship of the Chief
Secretary and the Secretary, Urban Development Department, respectively. for
ensuring proper implementation of the Solid Waste Management Rules. 2016.
Further, District Environment Committees have been constituted in all 24 districts
under the Chairmanship of the District Magistrate & Collector to monitor and ensure
compliance at the district level.

e The State has accorded due priority to Municipal Solid Waste and Sewage
Management in Jharkhand. All urban areas of the State were declared Open
Defecation Free (ODF) on 2nd October 2017 and subsequently achieved Open
Defecation Free Plus (ODF+) status by January 2020. Furthermore, the towns of
Jamshedpur. Bundu. Rajmahal and Sahibganj have been certified as ODF++. Public

sensitization on the necessity of scientific waste management is being undertaken
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through various awareness programmes and stakeholder interaction meetings

conducted at different levels.

As a consequence of continuous monitoring at various levels. the State has been
conferred with the following awards:

Year

Awards

2017

Two ULBs (Chas & Jamshedpur) awarded as Cleanest City.

2018

Swachh Survekshan 2018: Jharkhand awarded as Best

Performing State No. 1

Five ULBs awarded in different categories Giridih & Ranchi
(Feedback). Bundu (Cleanest City). Pakur (Best Practices).
Chaibasa (SWM)

2019

Swachh Survekshan 2019: Jharkhand awarded as Best

Performing State No. 2
Eight ULBs (Ranchi. Phushro. Chakradharpur, Gumla, Chatra.
Pakur, Sahebganj and Rajmahal) awarded in different

categories.

2020

Swachh Survekshan 2020: Jharkhand awarded as Best
Performing State No. 1 (category <100 ULBs)
Four ULBs (Jamshedpur, Madhupur. Khunti & Jugsalai)

awarded in different categories.

2021

Swachh Survekshan 2021: Jharkhand awarded as Best
Performing State No. 1 (<100 ULBs)

Jugsalai awarded in citizen feedback category.

Safai Mitra Suraksha Challenge 2021: Jamshedpur achieved 2nd
rank (3 - 10 Lakh)

2022

Swachh Survekshan 2022: Jharkhand awarded as Best
Performing State No. 2 (<100 ULBs)

Bundu & Chaibasa awarded in citizen feedback category.

2023

Swachh Survekshan 2023: Bundu & Jamshedpur awarded in

different category.

2024

Swachh Survekshan 2024-25 - Jamshedpur

2025

Awarded as Swachh Shehan (3-10 lakhs population category)
and Swachh Shehar (20.000-50,000 population category)
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OBSERVATIONS BY HON'BLE NGT

A. SOLID WASTE MANAGEMENT
L. Query No. 1

“There is an apparent gap of 909 TPD in waste generation and waste processing. The

unprocessed waste is contributed by 49 ULBs. The Jactual information of the ULB wise
waste generation, details of waste processing and final disposal should be provided in the
next report”
The shortfall is primarily due to the fact that waste processing facilities are either under
construction, not fully operational, or functioning at sub-optimal capacity. The ULB-wise
details of waste generation, waste processing. and final disposal in the report submitted. As
on date, the figures are as follows:

e  Waste Generated: 2483 TPD

e  Waste Collected: 2307 TPD

e  Waste Processed: 1433 TPD

II. Query No. II
“As on 31.3.2024 there was legacy waste to an extent of 32.38 lakh MT in 27 ULBs. The

disclosures on page 1433 reveals that out of 27 ULBs, 3 ULBs have completed remediation.

ULB wise details of processing of legacy waste site, including the area reclaimed should be

provided in the next report”
In response to the observation, it is submitted that the ULB-wise details of legacy waste

processing, including quantum remediated and area reclaimed, have already been provided in
the report submitted.

I Legacy Waste Remediated (till date): 12.505 Tonne

ii. Land Reclaimed: Approx. 21.55 Acres

iii.  Remediation Work Completed: 12 sites

Target for Completion: The State aims to complete remediation of all identified sites by

June 2026.

I11. Query No. 111
“We further find that some of the ULBs are, still in the process of tendering and DPR

preparations thereby violating MSW Rules. Timelines for implementation of the project

should be provided”
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In response to the observation, the details regarding the status of ULBs. including those in the
process of tendering and DPR preparation. have already been provided in the report

submitted along with the timelines for implementation of the projects. enclosed as Annexure
A.
Query IV.

“The next report should clearly disclose the details of waste processing in each ULB and

the timelines to plug the gaps. Separate Table should be given to disclose legacy waste in

each ULB and daily unprocessed waste”

In response to the observation. it is submitted that the details of waste processing in each
ULB, along with information on legacy waste and daily unprocessed waste, have already

been provided in the report submitted and enclosed as Annexure B.

B. SEWAGE MANAGEMENT

uery-l

“Sewage generation from 49 ULBs is estimated to be 473 MLD and treatment capacity
created is only 153.96 MLD”

The estimated sewage generation from 49 Urban Local Bodies (ULBs) is 473 MLD (Million
Litres per Day). Currently, the existing sewage treatment capacity stands at 153.96 MLD,
resulting in a treatment gap of approximately 319.04 MLD. To address this gap, sewage
treatment plants with a total capacity of 319.25 MLD are under construction, and are

targeted for completion by July 2028.

Query-I1

“We also find that performance of existing sewage treatment facilities has not been
disclosed. It is a matter of concern that state capital Ranchi and city like Dhanbad do not
have required sewage treatment facilities”

The capacity utilization of existing sewage treatment facilities is 74%. In Ranchi. the total
existing sewage treatment capacity is 29 MLD. with an additional 37 MLD is under
construction and 265 MLD is proposed. In Dhanbad. presently has 0.64 MLD of operational
sewage treatment capacity, while 192 MLD capacity of sewage treatment facilities is under

construction and targeted to be completed by July 2028.

v .
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Query-1I1

“Since there is no clarity and there is violations of Water Act and the Directions of
Hon’ble Supreme Court in Paryavaran Suraksha have not been complied with, next report
should clearly disclose status with respect to each ULB concerning the total sewage
generation, its STP wise treatment, along with the capacity of STPs”

The ULB-wise details of waste generation, waste processing, and final disposal has been

attached and annexed in the format of Kerala Order as Annexure A.

C. Ring Fence Account

“Tribunal through the order dated 19.01.2023 estimated EC of Rs 750 crores for which
Chief Secretary had given written statement committing ring fencing an amount of Rs
1114 crores but has not adhered to its commitment. The funds allocated to each ULB for
setting up of required facilities for solid and liquid waste management should be clearly
disclosed”

69.09 % of the funds allocated to UD &HD has been spent till August 2025. The detailed

statement for the same has been attached as Annexure E.
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The status of compliance of the orders of Hon’ble NGT with respect to Solid Waste

Management and Liquid Waste Management in Jharkhand is given below:

1.1. SOLID WASTE MANAGEMENT

1.1.a. Solid waste management in urban areas: In 2024-25. a Municipal Solid Waste

(MSW) quantification survey was undertaken in 49 Urban Local Bodies (ULBs).
representing a total population of 73.88.032. The survey estimated waste generation at 2.483
TPD, of which 2.307 TPD is presently being collected and 1433 TPD is processed across
these ULBs with gap of 1050 TPD. The responsibility for waste management primarily rests
with the local governments. while the State Government extends support through policy
interventions, monitoring. coordination. and technical assistance in collaboration with various
stakeholders in the waste management sector. Furthermore, the solid waste management
infrastructure established in urban local bodies is also being utilized by adjoining rural areas.
In compliance with the directives of the Hon’ble National Green Tribunal (NGT), we are
pleased to present this report on our solid waste management initiatives. The ULB wise

waste generation and characterization status of the state is tabulated below: -

Table 1:- ULB wise waste generation, Collection and Processed status

SL Waste generation | Waste collection Waste
No. Name of ULB (in TPD) ULB- ULB wise (in processed (in
wise TPD) TPD)
1 | BUNDUNAGAR 10.00 9.00 9.00
PANCHAYAT
2 | CHAKULIA NAGAR 8.00 8.00 6.00
PANCHAYAT
3 | DEOGHAR MUNICIPAL 132.00 132.00 102.00
CORPORATION
4 | GIRIDIH NAGAR NIGAM 75.00 71.00 58.00
5 | GODDA NAGAR PARISHAD 20.00 17.00 17.00
6 | JHUMRITILAIYA NAGAR 30.00 24.00 24.00
PARISHAD
7 | KODERMA NAGAR 11.00 11.00 9.00
PANCHAYAT
8 | KHUNTINAGAR 18.00 16.00 15.00
PANCHAYAT
9 | MIHIJHAM NAGAR 17.00 12.00 17.00
PARISHAD
10 | PAKUR NAGAR PARISHAD 25.00- 25.00 20.00
11 | RANCHI MUNICIPAL 630.00 629.00 445.00

'&' 4 @/ \7
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CORPORATION

12 | CHAIBASA NAGAR 20.00 16.00 14.00
PARISHAD

13 | CHATRA NAGAR PARISHAD 19.00 16.00 4.00

14 | CHIRKUNDA NAGAR 18.00 15.00 4.00
PARISHAD

15 | DHANBAD MUNICIPAL 461.00 387.00 243.00
CORPORATION

16 | GARHWA NAGAR 16.00 14.00 2.00
PARISHAD

17 | HAZARIBAGH NAGAR 73.00 73.00 33.00
NIGAM

18 | LATEHAR NAGAR 18.00 18.00 10.00
PANCHAYAT

19 | LOHARDAGA NAGAR 17.00 17.00 11.00
PARISHAD

20 | MADHUPUR NAGAR 25.00 22.00 6.00
PARISHAD

21 | PHUSRO NAGAR PARISHAD 38.00 37.00 6.00

22 | SAHIBGANJ NAGAR 27.00 27.00 8.00
PARISHAD

23 | RAJIMAHAL NAGAR 13.00 13.00 3.00
PANCHAYAT

24 | SIMDEGA NAGAR 19.00 6.00 4.00
PARISHAD

25 | CHAKRADHARPUR NAGAR 18.00 13.00 2.00
PARISHAD

26 | CHAS MUNICIPAL 64.00 64.00 26.00
CORPORATION

27 | JAMTARA NAGAR 10.00 9.00 2.50
PANCHAYAT

28 | SARAIKELA NAGAR 5.00 5.00 4.00
PANCHAYAT
ADITYAPUR MUNICIPAL

29 CORPORATION 57.00 57.00 11.00

30 | JAMSHEDPUR(NAC) 207.00 207.00 199.00

31 | MANGO NAGAR NIGAM 60.00 60.00 57.00

32 | JUGSALAINAGAR 16.00 15.00 8.00
PARISHAD

33 | KAPALINAGAR PARISHAD 23.00 23.00 3.50

34 | BASUKINATH NAGAR 7.50 6.00 2.00
PANCHAYAT

35 | DUMKA NAGAR PARISHAD 19.00 18.00 6.00

36 | GUMLA NAGAR PARISHAD 18.00 18.00 6.00

37 | MAJHION NAGAR 11.00 11.00 3.50
PANCHAYAT

38 | MEDININAGAR NAGAR 71.00 61.00 5.00

4 23
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NIGAM
39 | SHRI BANSI DHAR NAGAR 12.00 8.00 3.00
PANCHAYAT
40 | RAMGARH NAGAR 45.00 32.00 7.00
PARISHAD
41 | BISHARAMPUR NAGAR 17.50 14.00 3.50
PARISHAD
42 | BADAKI SURIYA NAGAR 7.00 7.00 1.50
PANCHAYAT
43 | BARHARWA NAGAR 9.00 8.00 1.50
PANCHAYAT
44 | CHHATTARPUR NAGAR 13.00 9.00 1.50
PANCHAYAT
45 | DHANWAR NAGAR 10.00 10.00 1.50
PANCHAYAT
46 | DOMCHANCH NAGAR 10.00 10.00 1.50
PANCHAYAT
47 | HARIHARGANJ NAGAR 10.00 9.00 1.50
PANCHAYAT
48 | HUSSAINABAD NAGAR 10.00 9.00 3.00
PANCHAYAT
49 | MAHAGAMA NAGAR 13.00 9.00 1.50
PANCHAYAT
Total 2,483 2,307 1,433

Institutional Framework for Implementation

In alignment with the Solid Waste Management Rules. 2016, the Government of Jharkhand

has established a comprehensive institutional structure to ensure effective implementation:

State-Level Committees: A State Level Committee, chaired by the Chief Secretary.

and a State Level Advisory Body, led by the Secretary of the Urban Development

Department. have been constituted to oversee the enforcement of the SWM Rules.

2016.

District Environment Committees: Each of the 24 districts has formed a District

Environment Committee under the leadership of the District Magistrate & Collector to

ensure compliance at the district level.
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Summary of Solid Waste Management
S.No. | Particular May 2024’ To March’2025 to
March’ 2025 August’2025

1. Quantity of Waste Generated | 2,357 2,483

(TPD)
2. Quantity of MSW Collected 2317 2,307

(TPD)
3 Quantity of MSW Processed 1383 1.433

(TPD)
4. Quantity of MSW disposed in | 33 33

secured Landfill sites
5 No. of Structured Processing 10 10

Units

1.1.b. The State is actively exploring innovative technologies. particularly waste-to-energy

solutions, as part of its efforts to strengthen solid waste management in municipal areas. In

addition, State Government officers are scheduled to visit Indore City and Patiala District,

Punjab, to study successful practices in solid and liquid waste management.

Further initiatives under consideration include:

o Establishing Material Recovery Facilities (MRFs) across cities to enhance dry waste

sorting and value-added recycling.

» Engaging informal waste collectors in doorstep waste collection and as a workforce at

MRFs.

o Promoting localized wet waste processing near the point of generation to minimize

transportation costs and reduce landfill dependency.
o Setting up additional Refuse-Derived Fuel (RDF) processing facilities to convert

combustible. non-recyclable waste into high-quality fuel for use in cement kilns and

other coal-based industries.

These initiatives are being pursued by the State Government in close consultation with the

State Pollution Control Board to build a more sustainable and efficient waste management

system.

o 4.
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1.1.c. Non-Biodegradable Waste Management:

All 49 Urban Local Bodies (UL Bs) have instituted door-to-door waste collection from
households as well as other waste-generating institutions. Route plans covering every
household in each ward are prepared by the respective ULB authorities in coordination
with ward representatives. Segregated waste is collected in separate containers and
transferred to designated vehicles for transportation to the respective segregation
facilities. Upon completion of collection along the defined routes, wet waste is further

transferred to linked vehicles for transportation to the identified Solid Waste Processing

Facilities/Material Recovery Facilities (MRFs).

The segregation facilities are operated and maintained under the supervision of the
respective ULBs. At these facilities, non-biodegradable waste is further categorized by

workers into different streams based on the market demand of local recyclers.

Table: Status with respect to Non-Biodegradable Waste Management

Item May 2024’ To March’ April’ 2025 To August’ 2025
2025
No. of ULBs Covered 49 49
(in nos.)
Waste Processing 346 375
Facility through MRF
Plant (in TPD)
Waste Processing 272 269
Facility through
Recyclers (in TPD)
|

In terms of infrastructure, 25 Integrated Solid Waste Management (SWM) Projects
covering 30 ULBs have been sanctioned under SBM 1.0 Scheme. while 1 Integrated
SWM Project (Sahebganj and Rajmahal Cluster) has been sanctioned under the State
Fund. Additionally, 17 SWM prejects covering 17 ULBs have been approved under
SBM 2.0 Scheme.

i-@y ¢ &
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Of the 26 projects sanctioned under SBM 1.0 and the State Fund, all have been
awarded, and 9 SWM plants have already been completed. The details pertaining to

the MRF facilities has been tabulated below:

Table 2: Details on ULB wise Non-biodegradable Waste Management Facility

SI. No. Name of ULB MRF Plant Through
Recyclers

1 | BUNDUNAGAR PANCHAYAT 10.00 -

2 | CHAKULIA NAGAR PANCHAYAT 10.00 .

3 | DEOGHAR MUNICIPAL CORPORATION 60.00 -

4 | GIRIDIH NAGAR NIGAM 20.00 -

5 | GODDA NAGAR PARISHAD 10.00 -

6 | JHUMRITILAIYA NAGAR PARISHAD 14.00 -

7 | KODERMA NAGAR PANCHAYAT 6.00 -

8 | KHUNTINAGAR PANCHAYAT 10.00 .

9 | MIHIJHAM NAGAR PARISHAD 10.00 -
10 | PAKUR NAGAR PARISHAD 10.00 -

11 | RANCHI MUNICIPAL CORPORATION 140.00 40.00
12 | CHAIBASA NAGAR PARISHAD - 10.50
13 | CHATRA NAGAR PARISHAD - 2.00
14 | CHIRKUNDA NAGAR PARISHAD . 8.00
15 | DHANBAD MUNICIPAL CORPORATION - 80.00
16 | GARHWA NAGAR PARISHAD . 1.00
17 | HAZARIBAGH NAGAR NIGAM - 21.54
18 | LATEHAR NAGAR PANCHAYAT - 5.00
19 | LOHARDAGA NAGAR PARISHAD - 5.00
20 | MADHUPUR NAGAR PARISHAD - 2.50
21 | PHUSRO NAGAR PARISHAD . 4.00
22 | SAHIBGANJ NAGAR PARISHAD - 2.00
23 | RAIMAHAL NAGAR PANCHAYAT - 1.00
24 | SIMDEGA NAGAR PARISHAD - 3.00
25 | CHAKRADHARPUR NAGAR PARISHAD - 1.00
26 | CHAS MUNICIPAL CORPORATION - 10.00
27 | JAMTARA NAGAR PANCHAYAT - 4.00
28 | SARAIKELA NAGAR PANCHAYAT - 3.00
29 | ADITYAPUR MUNICIPAL CORPORATION - 2.00
30 | JAMSHEDPUR(NAC) 75.00 -
31 | MANGO NAGAR NIGAM - 20.00
32 | JUGSALAINAGAR PARISHAD - 4.50
33 | KAPALINAGAR PARISHAD « 2.50
34 | BASUKINATH NAGAR PANCHAYAT . 1.00
35 | DUMKA NAGAR PARISHAD - 3.50
36 | GUMLA NAGAR PARISHAD - 4.50
37 | MAJHION NAGAR PANCHAYAT 5 2.00

b g b
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3 MEDININAGAR NAGAR NIGAM n 2.00
39 | SHRIBANSI DHAR NAGAR PANCHAYAT - 2.00
40 | RAMGARH NAGAR PARISHAD A 6.20
41 | BISHARAMPUR NAGAR PARISHAD - 2.50
42 | BADAKI SURIYA NAGAR PANCHAYAT - 1.50
43 | BARHARWA NAGAR PANCHAYAT - 1.50
44 | CHHATTARPUR NAGAR PANCHAYAT - 1.50
45 | DHANWAR NAGAR PANCHAYAT - 1.50
46 | DOMCHANCH NAGAR PANCHAYAT - 1.50
47 | HARIHARGANJ NAGAR PANCHAYAT - 1.50
48 | HUSSAINABAD NAGAR PANCHAYAT - 2.00
49 | MAHAGAMA NAGAR PANCHAYAT - 1.50

Total 375 269

1.1.d. Biodegradable Waste Management:

Efforts to manage biodegradable waste are as follows:

Centralized Processing: Nine (9) Integrated SWM plants have been completed. and
a Bio-CNG plant has been established in Ranchi under Corporate Social
Responsibility (CSR) initiatives. These facilities cater to 11 ULBs. processing both

wet and dry waste.

Decentralized Methods: Twenty-two ULBs employ decentralized methods for

waste management. utilizing individual composting. community compost pits etc.

Status with respect to Biodegradable Waste Management

Item May 2024’ To April’ 2025 To August’

March’ 2025 2025

No. of ULBs Covered (in nos.) 49 49

Waste Processing Facility through 341 356

Compost Plant (in TPD)

Waste Processing Facility through 178 178

Bio-methanation (in TPD)

Waste Processing Facility through 602 598

Pit Composting/ Windrow (in TPD)

3w
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e Processing Capacities:
o Compost Plants: Installed capacity of 356 TPD with a current processing rate
of 281 TPD.
o Bio-Methanation: Installed capacity of 178 TPD with a processing rate of 47
TPD.
o Pit/Windrow Composting: Installed capacity of 598 TPD with a processing rate
of 553 TPD.
Table 3: (a) Details on Biodegradable Waste Management Facility
Particulars Organic material (Wet Waste)
Compost Bio-methanation Pit Composting / Windrow
Plant
Capacity 356 178 598
Installed (TPD)
Processing 282 47 553
Capacity (TPD)
Table 3: (b) Details pertaining to the Biodegradable Processing facilities
Capacity Processing
8l Name of ULB Compost Bio- i Compost Bio-
Bk Plant Methanation Compesting Plant methanat
/ Windrow fon
1 | BUNDUNAGAR 11.00 4.00 3.50 1.50
PANCHAYAT
2 | CHAKULIA NAGAR 15.00 - - 4.00 -
PANCHAYAT
3 | DEOGHAR 100.00 - - 58.00 ?
MUNICIPAL
CORPORATION
4 | GIRIDIH NAGAR 26.00 14.00 - 29.00 12.00
NIGAM
5 | GODDA NAGAR 10.00 5.00 - 8.00 3.00

4.8 ¢
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PARISHAD

6 | JHUMRITILAIYA 20.00 - - 16.00 :
NAGAR PARISHAD

7 | KODERMANAGAR | 10.00 ; ; 6.00 ;
PANCHAYAT

8 | KHUNTINAGAR 10.00 5.00 g 9.00 ;
PANCHAYAT

9 | MIHIJHAM NAGAR 15.00 " : 11.00 ‘
PARISHAD

10 | PAKUR NAGAR 15.00 - . 13.00 ;
PARISHAD

11 | RANCHI MUNICIPAL " 150.00 240.00 240.00 30.00
CORPORATION

12 | CHAIBASA NAGAR . . 10.00 10.00 s
PARISHAD

13 | CHATRA NAGAR . . 2.00 2.00 )
PARISHAD

14 | CHIRKUNDA ‘ ‘ 11.50 2.50 ,
NAGAR PARISHAD

15 | DHANBAD . ; 164.00 157.00 :
MUNICIPAL
CORPORATION

16 | GARHWA NAGAR 2 . 1.00 1.00 -
PARISHAD

17 | HAZARIBAGH . . 18.00 18.00 :
NAGAR NIGAM

18 | LATEHAR NAGAR - - 6.00 6.00 :
PANCHAYAT

19 | LOHARDAGA - - 11.00 7.00 ;
NAGAR PARISHAD

20 | MADHUPUR NAGAR : ; 4.00 4.00 ;
PARISHAD

Y
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21 | PHUSRONAGAR : - 2.00 2.00 -
PARISHAD

22 | SAHIBGANJ NAGAR 3 ; 6.00 6.00 :
PARISHAD

23 | RAIMAHAL NAGAR - . 2.00 2.00 -
PANCHAYAT

24 | SIMDEGA NAGAR . . 3.00 2.00 .
PARISHAD

25 | CHAKRADHARPUR : s 1.00 1.00 -
NAGAR PARISHAD

26 | CHAS MUNICIPAL ’ - 16.00 16.00 :
CORPORATION

27 | JAMTARA NAGAR . - 1.50 15 .
PANCHAYAT

28 | SARAIKELA NAGAR , . 4.80 3.00 -
PANCHAYAT

59 | ADITYAPUR ] ! 55 e ]
MUNICIPAL
CORPORATION

30 | JAMSHEDPUR(NAC) |  124.00 - ’ 124.00 )

31 | MANGONAGAR » K 45.00 42.00 4
NIGAM

32 | JUGSALAINAGAR " : 12.00 6.00 A
PARISHAD

33 | KAPALINAGAR . : 1.00 1.00 -
PARISHAD

34 | BASUKINATH - , 1.00 1.00 .
NAGAR
PANCHAYAT

35 | DUMKA NAGAR - ; 2.50 2.50 .
PARISHAD

36 | GUMLA NAGAR " - 4.50 2.00 -

A.
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PARISHAD

37

MAJHION NAGAR
PANCHAYAT

1.50

1.50

38

MEDININAGAR
NAGAR NIGAM

3.00

3.00

39

SHRI BANSI DHAR
NAGAR
PANCHAYAT

1.00

1.00

40

RAMGARH NAGAR
PARISHAD

1.00

4]

BISHARAMPUR
NAGAR PARISHAD

1.00

BADAKI SURIYA
NAGAR
PANCHAYAT

BARHARWA NAGAR
PANCHAYAT

44

CHHATTARPUR
NAGAR
PANCHAYAT

DHANWAR NAGAR
PANCHAYAT

46

DOMCHANCH
NAGAR
PANCHAYAT

47

HARIHARGANI]
NAGAR
PANCHAYAT

48

HUSSAINABAD
NAGAR
PANCHAYAT

1.00

1.00

49

MAHAGAMA

L(?/ﬂ/ \,
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18

NAGAR
PANCHAYAT

Total

356

178

598

835 47

2. Legacy Waste Management in the State:

In compliance with directives from the Hon'ble National Green Tribunal (NGT), Jharkhand

has identified approximately 34.02.468 metric tonnes of legacy waste across various Urban

Local Bodies (ULBs). A total of 28 dumpsites has been earmarked for remediation. Out of 28

dumpsites 12 sites have been remediated and remediation work of 10 sites will be completed

by November 2025. The state aims to complete remediation of all identified sites by June 2026.

The Details pertaining to the pertaining to the Legacy waste site (ULB wise) has been attached

as Annexure E.

Status with respect to Legacy Waste Management

Item May 2024’ To April’ 2025 To August’
March’ 2025 2025
No. of Dumpsites identified 28 28
Dumpsite Cleared 04 12

Work Awarded

.
J

10 (Remediation work
will be completed by
Nov. 2025)

Table 4: Details pertaining to the Legacy waste site (ULB wise)

Area uantity
S Naiiié of I;:f:t? covered Qof tlmety Waste Timelines to -
No. ULBS site by the waste (in |Remediated|process at each site
(ULB- legacy MT) i.n
wise) waste each site
(ULB
wise)
1 | BUNDU 1 2.35 21,101 21,101 Completed
2 | CHAS 2 3.59 68.701 68.701 Completed
3 | CHIRKUNDA 1 1 120 120 Completed
4 | HAZARIBAG 1 8.8 1.79.692 1.79.692 Completed
5 | JAMSHEDPUR 1 3.23 47,932 43,985 Completed

L o ¢
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-
6 | JHUMRI 1 4.45 62.824 62.824 Completed
TILAIYA
7 | JUGSALAI 1 1.06 18.281 18.281 Completed
8 | MIHIUAM 1 1.05 18.366 18.366 Completed
9 | GARHWA 1 4,75 52.285 52.285 Completed
10 | KHUNTI 1 3.15 14.710 14,710 Completed
11 | KAPALI 1 0.6 4.852 4,852 Completed
98.62% Completed
2 2
12 | RAMGARH 1 066 | 127814 | 127814 |00 TR
80% Completed
! 2
13 | CHAIBASA I 0.39 74.562 60.000 e
14 | CHAKARDHARP| 1 039 | 74562 | 63361 | 80% Completed
UR (Nov 2025)
75% Completed
15 | GIRIDIH I 35 132772 | 99.359 (Nov 2025)
70% Completed
16 | DEOGHAR I 3.9 102,199 |  90.923 0(;&0\?? bs)
. 65% Completed
17 | KODARMA ] 1.41 6143 | 4000 e
< 54% Completed
18 | SERAIKELA 1 0.46 6.517 3.510 Ny 2025
< 38% Completed
2 )
19 | JAMTARA 1 1 6.732 2,558 Sieas
2n - 27% Completed
q
20 | PAKUR 1 1.33 7.175 1.913 (Nov 2025)
0
21 | RANCHI 1 313 | 2254931 | 277,148 | 1R FOBPENd
22 | GODDA 1 3.7 43254 = Jun-26
23 | DUMKA 1 0.25 20.567 - Jun-26
24 | MADHUPUR 1 0.17 6.935 - Mar-26
25 | LOHARDAGA 1 0.43 16.060 = Mar-26
26 | SIMDEGA 1 0.27 2,186 % Mar-26
27 | MEDININAGAR | 1 1.1 31.195 e Jun-26
Total 28 94.29 | 34,02,468 | 12,15,503 —

3. SOLID WASTE MANAGEMENT IN RURAL AREAS

Loy 4y

In the rural areas of Jharkhand, decentralized treatment methods such as compost pits

and biogas plants have been widely adopted at both household and community levels

for the management of biodegradable waste. At present, the treatment of

biodegradable waste is being undertaken primarily through individual compost pits.

community compost pits, and biogas plants. The detailed status of solid waste

management in rural areas has been provided in the Annexure A.
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» At the Gram Panchayat (GP) level, specialized collection units for non-biodegradable
waste have been established to ensure systematic collection and treatment. Upon
segregation at the GP sheds. inert waste is collected by rag pickers. For the processing
of plastic waste, Plastic Waste Management (PWM) units at the division level have
been established. For the final disposal of residual waste, the following initiatives are
being implemented.

¢ Organic fertilizers produced are being utilized in agricultural fields.

® Processed single-use plastic is proposed to be utilized in road construction and by
cement industries.

e As an initial step. meetings have already been held with RCD (Road Construction
Department, Rural and RCD Urban departments to explore the utilization of

processed plastic waste.
3.1 SBM(G) Phase-I1

Under Phase-II of SBM(G). 7 major activities have been identified (implementation period
up to August 2025). Their details are as follows:
a) Sustainability of Open Defecation Free (ODF) status
IEC (Information. Education. and Communication) activities are being conducted
regularly in all districts to promote the continuous use of toilets. Along with this. the
construction of twin-pit toilets is being promoted so that the waste from the first pit,

once decomposed, can be safely disposed of and the second pit can be used. This

ensures sustainable toilet use.

» Number of Toilets Constructed
o Under SBM(G) Phase-I (Year 2014-2019): 42.13,773
e Under SBM(G) Phase-II (from 2025 till August 2025): 4,131

> Constructed Community Sanitation Complexes — 17

b) Gobar Gas Scheme — SBM(G)

e Under this scheme, at the village level, arrangements have been made for preparing
Gobar Gas (biogas) from cow dung and for the utilization of the slurry.

e For this purpose, under SBM(G), a provision has been made to construct 50 Gobar

Gas Plants in each district. In this context, funds have also been allocated in the 15th

Finance Commission.

i-@/@/ﬂ}
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Sl. No. | Work Description Number
1 Gobar Gas Plant (Construction Phase) | 05
2 Gobar Gas Plant (Operational Phase) 02

¢) Solid Waste Management

Under Solid Waste Management, compost pits/ pits are being constructed at the village level.

In this regard, provisions have been made under the 15th Finance C ommission.

Description Structure Number Source of Funding
Community-level | Compost Pit / Nadep 3,229 SBM(G) and 15th
constructed structure Pit Finance Commission

— Panchayati Raj
Department

d) Liquid Waste Management

Under liquid waste management. soak pits and kitchen gardens are being constructed

at the village level. In this regard, convergence-based activities are also being carried

out with the support of the 15th Finance Commission Fund and MGNREGA.

Description

Structure

Number

Source of Funding

Community-level

constructed structure

Soak Pit / Leach Pit

2272

Based on convergence
of SBM(G). 15th
Finance = Commission
Fund — Panchayati Raj.
and MGNREGA -
Rural Development

Department.

e) Faecal Sludge Management (FSM)

Under this, the Urban Development and Housing Department. Gol is constructing FSTPs

(Faecal Sludge Treatment Plants) for management of Faecal sludge in villages. After

desludging of septic tanks. the faecal sludge will be treated in these plants. The treated water

e T

Y
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will then be reused for activities such as irrigation, construction works, and tree plantation.

thereby ensuring gainful utilization of wastewater.

On the basis of solid and liquid waste management. villages will be linked with the FSTPs
constructed by the Urban Development and Housing Department. Along with this, it is also

planned to establish FSTPs at the rural level.

Status of FSTPs
¢ Under Construction FSTP (Urban): 4 (at Ranchi, Simndega, Deoghar and Hazaribagh)
e Proposed FSTPs under Swachh Bharat Mission (Gramin): 24

f) Menstrual Hygiene Management (MHM)

Under this initiative. awareness and training programs on menstrual hygiene are being
conducted among women/girls. Awareness activities are being carried out under Swachh

Bharat Mission (Gramin) to address the challenges related to MHM in the state.

Total number of incinerators (Manual Bricks Model + Electric) constructed and functional at

community locations in villages: 132

ODF Plus Villages with Star Rating

Description Number
Total Villages 29,322
SWM Marked Villages 9,642
LWM Marked Villages 26.633
Total ODF Plus Villages 1.737
Model (V Star) 26,668
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4. LIQUID WASTE MANAGEMENT

4.1. Sewage Generation and Treatment Capacity
In urban areas across 49 Urban Local Bodies (ULBs) in Jharkhand. approximately 473
million litres per day (MLD) of sewage is generated. accounting for 80% of the total water
supply. The current sewage treatment capacity stands at 153.96 MLD. resulting in a treatment

gap of 319.04 MLD. The ULB-wise details of the sewage management has been attached as

Annexure C.

4.2. Ongoing and Upcoming Sewage Treatment Projects
To address the existing treatment gap. several Sewage Treatment Plants (STPs) are under
construction:

e Adityapur Municipal Corporation: A 36 MLD STP. completed in December 2025.

« Ranchi Municipal Corporation: A 37 MLD STP. completed in December 2025.

o Phusro Nagar Parishad: A 14 MLD STP. scheduled for completion by September
2025.

¢ Ramgarh Nagar Parishad: A 40 MLD STP. expected to be completed by March
2026.

» Dhanbad Municipal Corporation: A 192 MLD STP. with an anticipated completion
date of July 2028. |

Collectively, these projects will add 319 MLD to the state's sewage treatment capacity.

4.3. Operational and Planned Treatment Facilities
Currently, 37 STPs with a combined capacity of 153.96 MLD and one septage facility
of 0.052 MLD are operational in Jharkhand. Additionally, five new STPs and three septage

facilities are under execution with defined completion timelines. Plans are also underway for

three proposed STPs in Ranchi, Jamshedpur, and Mango.

4.4. Upcoming Sewage Treatment Projects with Interception and Diversion:

To ensure that no untreated faecal sludge or used water is discharged into the
environment and all used water (including sewerage and septage. grey water and black water)
is safely contained, transported and treated. along with maximum reuse of treated used water,
in all cities with less than 1 lakh population like Chatra. Simdega. Khunti., Chirkunda.

Jamtara. Saraikela. Chakhardharpur, Garhwa, Madhupur. Lohardaga. Latehar, Chaibasa.

LS 4
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Jugsalia, Chakulia, Pakur. Jhumritilaya, Koderma, Bundu. Godda, Mihijam, Gumla,
Basukinath, Shri Bansidhar Nagar, Manjhiaon, Dumka. Bishrampur & Hussainabad.

For above respective 27 ULBs will add 113 MLD of capacity to the state.

4.5. Status of Existing STPs
Operational STPs in the state include:
e Sahibganj: 12 MLD
 Rajmahal: 3.5 MLD
¢« Dhanbad: 0.64 MLD
e Bokaro: 32.8 MLD (managed by SAIL)
» Ranchi Zone: 10 MLD
 Jamshedpur: 60 MLD (managed by JUSCO)

The Ranchi Smart City Zone-1 STP has been completed and is ready for a trial run. Four
additional STPs are under construction. and technical sanctions have been granted for an STP
at Medininagar Municipal Corporation.
I. Total Population calculated: Urban Population 73,88,032 (projected as per year
2023)
II. Estimated Sewage Generation (MLD):473 MLD
(Note: This sewage generation is as per the rate of water supply being 80 LPCD as
per the current scenario)

II1. Details of Sewage Treatment Plant:

e Existing no. of STPs and Treatment Capacity (in MLD):

S.No. Location No. of STP | Capacity in MLD Total A
1 Ranchi 8 13 MLD
2 Sahibganj 2 12 MLD 44.5 MLD
3 Rajmahal 1 3.5 MLD
4 Ranchi Smart City 1 16 MLD
(ABD Area)

5 *Ranchi 3 4.8 MLD 109.46 MLD
6 *Jamshedpur 3 71.22 MLD.
7 *Bokaro 5 32.8 MLD
8 *Dhanbad 14 0.64 MLD

Total B 37 153.96 MLD 153.96 MLD

=

& &
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-
e Capacity Utilization of existing STPs: 68% (Ranchi: 100%. Sahibganj: 45%,
Rajmahal: 22%. *Jamshedpur:80%, *Bokaro: 80%. *Dhanbad: 80%)
e Sewage being treated through Alternate technology (in MLD): 10 MLD
» Gap in Treatment Capacity in MLD: 319.04 MLD
e No. of Operational STPs: 37
e No. of Complying STPs: 37
e No. of Non-complying STPs: 0
IV. Details of each existing STPs/FSTPs/Septage in the State
No. Location Existing STF Capacity Being| Operational | Compliance
Capacity Utilized Status of STP Status of STP
STPs
1 Ranchi Municipal 13 MLD 100% Yes Yes
Corporation
2 | Sahibganj Nagar 12 MLD 45% Yes Yes
Parishad
3 | Rajmahal Nagar 3.5MLD 22% Yes Yes
Panchayat
4 | Ranchi Smart City 16 MLD - Yes Yes
Mission
FSTPs
5 | Bundu Nagar 0.006 MLD 54% Yes Yes
Panchayat
6 | Chirkunda Nagar 0.012 MLD 09% Yes Yes
Parishad
7 | Gumla Nagar 0.008 MLD - - .
Parishad*
Septage
8 | Giridih Municipal 0.052 MLD 70% Yes Yes
Corporation

- & %
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Corporation

Deoghar Municipal

0.101 MLD

12%

Yes

Yes

V. Details of under construction STPs/FSTPs/Septage in the State

*FSTP is under trial run.

No. Location Capacity of | Physical| Status of I&D Completion
the plant | Progress| or House sewen Posabinn
o MLD in % connections
STPs
1 | Adityapur MC 36 MLD | 72% . December 2025
2 | Ranchi MC 37MLD | 83% - December 2025
3 | Phusro NP 14MLD | 65% - September 2025
4 | Ramgarh NP 40MLD | 31% - March 2026
5 | Dhanbad MC 192 MLD - - July 2026
FSTPs
6 | Simdega NP 0.006 MLD | 95% - Sept 2025
7 | Chakuliya NPn | 0.006 MLD | 95% - Sept 2025
8 | Manjhiaon NPn | 0.006 MLD 2% - Aug 2026
9 | Mango MC 0.006 MLD - - Work awarded
10 | Lohardaga NP 0.030 MLD 5% - July 2026
Septage
11 | Hazaribagh MC | 0.064 MLD 77% - October 2025
12 | Chas MC 0.089 MLD - - July 2026

Note: MC-Municipal Corporation, NP-Nagar Parishad, NPn-Nagar Panchayat

Lo g
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VII. Details of proposed STPs/F STPs/Septage in the State

l

27
-~

No. Location Capacity of the

Status of Project (at DPR Stage/

Likely Date

STP proposed Under Tendering/ Work to be of
in MLD Awarded) Completion
STPs
1 | Ranchi 265 MLD Inception report submitted/received -
for “Ranchi Sewerage and
Drainage (2006) including
integration of existing/ongoing
sewerage schemes (Ranchi
Sewerage Zone- 1).
2 | Mango 24.8 MLD Project is under Administrative -
Approval.
3 | Jamshedpur 1.2 MLD .
0.2 MLD z
44 MLD Proposed B
0.05 MLD 2

5. Ring Fenced Account: The details of the funds allocated under different Schemes are

mentioned in ANNEXURE E.

e The amount committed for Solid Wasie in Urban Areas was Rs 90 Crore. which

has already been 100 percent utilized.

e The amount committed in SPMG (Namami Gange) was 62 Crores. which has

already been 100 percent utilized.

Table: Details pertaining to Ring Fenced Account

Funds Committed for Solid Waste Management and Liquid Waste Management
(Amount in Crore)

Solid Waste | FY 2022-23
Management & Liquid
Waste Management

Funds Committed for | Amount Committed | Tetal Expenditure | Remarks

(from Jan 2023 to
August 2025)

A. Funds Committed for Solid Waste Management (Urban Areas)

15th Finance Commission

Grants 2040

3
146.51 =

surplus  of
356.51

Cr.

1.&¢
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expenditure  was
done surplus
*A  surplus  of
Swachh Bharat Mission 139.00 7717 %61.83 . Cr.
(Urban) expenditure  was
done surplus
B. Funds Committed for Liquid Waste Management
*A  surplus  of
15th Finance Commission " 2138.19 Cr.
Grants (LWM) =0 263.19 expenditure  was
done surplus
*A  surplus  of
AMRUT 78.00 104.63 26.63 -
expenditure  was
done surplus
*A  surplus  of
SPMG (Namami Gange) | 62.00 17.24 i EL.
expenditure  was
done surplus
Grand Total (A+B) 904.00 624.54 -
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Annexure A
Summary of Solid Waste Management
S.N. Particulars Status as on 31.08.2025
1|Quantity of Waste Generated (TPD) 2,483
2|Quantity of MSW Collected (TPD) 2,307
3|Quantity of MSW Processed (TPD) 1,433
4|Quantity of MSW disposed in secured Landfill sites (TPD) 3
5/Gap in Solid Waste Management (TPD) 1,050
6{No. of Structured Processing Units 10

A

@533
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']fl}mysdd\'i'—m-
D

& traatment detaits -
[V () (1) - = iy} () fivi) _
i "‘.".._""" Jn'the ULS (i '"":’ 3 Break up detalls of weste processing ULS wise Action plan to process 100% waste
Wasta Final destinatl S
T e o 7 e S O . ) e PO T I
o | Thme n (inTPD) Blo- Pit Through componenta of 4 ? uses |Time  |owtay
u b wise (in |Compost atio ] com o Inerts |MRF Othe (v} (Waste | Comp P Ceme | Fill of liida i Proposal
TPD) |Plant W {\mln drow Flant : r to Energy| Units tlon |gthrough| nt | Sites inerts Lakhs)
Plants) recyclars | Units
Compost : Agriculture
3 [SUNCUNAGAR | 45 00 9.00 1100 400 182 | 1000 - Inert : Sanmary Landfi - 3.50 150 4.00 - . . [camelet | gag.as]compiered
PANCHAYAT HOF : Recyclers il
[CHAKULLA Compost : Agriculure
2 [NAGAR B.00 8.00 1500 - . 1350 | 10.00 - + |werz:senitary tandfn| - 4.00 . 200 . 1 . :‘“"“ 353.81|completed
PANCHAYAT ADF : Recydiers
DEOGHAR Compost : Agriculiure Complet
3 |MUNICIPAL 132.00 132.00 100.00 - - 2000 | 60.00 Inet : Sanitery Landfill - 58.00 . 44.00 - 19 = By 2604.37 |Completed
CORPORATION ROF : Recyciers
4 ﬁ:::::m 7500 | 7100 | 2600 1600 - 1200 | 2000 - - - 200 | 1200 17.00 . 13 z ':"’“' 1058 complates
H ff:m"“a"‘" 20.00 17.00 10.00 5.00 - 500 | 1000 . - - £.00 3.00 &00 - - . ':"'M 738.08|Completad
[runarmiLava |Eompont : Agriculturs K
6 [NaGAR 30.00 24.00 20.00 . - 500 | 14.00 - «  |inert: Senitary Landtil . 15.00 . 8.00 - . b 114273 |complated
PARISHAD ROF : Recyclers
KODERMA |Compen : Agriculturs i Completed {ln Chuter
7 |NAGAR 11.00 11.00 10.00 - . 150 | 600 « |inert: Sanitary Landfill - 5.00 - 1,00 - - _d:" il = with tharmeitilays
PANCHAYAT ROF : fecyclers SW/M Project)
|[RHUNTI MAGAR N . . . |Compost:Agneutture . |Complet
0 iy 18.00 16.00 10.00 5.00 10,00 DR Raadiics - 9.00 . 600 - A = £95.91 |Compluted
MIHUHAM [Compest: Agricutiure i
9 [NAGAR 17.00 12,00 13,00 - - 00 | 1000 . ~ |t : Sankary Landfil . 1100 - 600 - - . 2‘“‘ 552.37 |Completed
PARISHAD ROF : Racyciers
Compost : Agricufture
P,
1 Pwn u;m 25.00 26.00 15,00 = . 700 | 1000 = - |inert : Sacitary Lancnn z 13.00 i 7.00 = 2 _ ::MM 745.05 |Completed
3 RDF : Recyclery
RANCH! (Compout : Agriculture oraplet come
11 |MUNICIPAL 630.00 | 629.00 - 150.00 280,00 13000 | 40,00 * |roF; Recyclers . 240.00 30.00 175.00 - . . :?d L m&r:ﬁulm“
CORPORATION ¢
[CHAIBASA
|Compont : Agriculture Plant {Copasity 25
12 |MAGAR 20.00 16.00 - - 10,00 - - 10.50 - : - 10,00 - 400 - - - Dec-26| 765.52
leamsian RO? : Recyclars |wn]nm
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T @) {v) s (] v {vii)
o Mu:;ud of Treatment in th;} ULB (in ‘rmg d Break up details of waste procassing ULB wise |Action plan to process 100% waste
Wastn | WoSte . i Finel destinath
st tio| oNEctio | Organic matarial (Wet Waste) DRY / RDF cfanchof Energy DRY | Used Other Budget
Name of LB | & . nuLe e Plants Bla Hio- waste In Land |'ﬂm-
No. n linTPD) Bio- Pit ugt of ¥ usas outiay
1 wise (in {C P " tio | Inerx |MRF | .. .|Othe r(h'] {Waste | Comp [ Ceme | Fill of |fne (:n Proposal
TPD) |Plant Plant = r to Energy| Units ton |gthrough| ot Sitax
n / Windrow s inerts Lakhs)
Plants) Units
e e b oo B
13 [NAGAR 19,00 16.00 - . 200 . - 200 - e = . 2.00 - 2.00 . . . Ju-26|  579.55|
o o oomasen
CHIRKUNDA integrated SWH
14 [NAGAR 2800 | 1500 . - 1150 - - 200 -, [CompodtsAmiceltinn - 250 - 150 - - . Dwc2s|  S71.94[Tant(Copaciy1s
ROF : Amcychers TPD) b under
PALISHAD romirucsion
|oHANBAD 5 w mﬂ
15 [MUNICIPAL 46100 | 387.00 . - 164.00 . - | soo0 | . [Compost:Agiculume < 157.00 - 8500 . - « | Mayas|  agos|Pnticeea
[ROF : Recyciers TPD) ls under
(CORPORATION bl
GARHWA Tntagrated SWM
- Compaont ¢ Agriculture & i = = Plant (Capacity 50
16 [NAGAR 16.00 14.00 100 = - 100 R ot - 1.00 100 duas|  rzsaf R
PARISHAD ﬁm._..
Imegrated SWM
HAZARIBAGH . = Compost : Agricutture & 5 . Plont {Capacity 95
17 . 73.00 72.00 . 12.00 - 2154 Gl v . 1800 15.00 B Deczs|  1668.8( FIEITRS
LATEHAR | e f
| Compest : Agricutoure Plant {Capaciry 15
18 |NAGAR 18.00 18.00 - - 6,00 . 500 - . - 6.00 = 4,00 = . - Dec-26] 47492
PANCHAYAT RDF : Racyders Tg%m
LOHARDAGA "
19 [nAGAR 17200 | 17.00 - - 1100 2 . 5.00 - [Comrom v . 7.00 - 400 5 . < | oec2e]| 116p.a7{Tient {Cepacitveo
DF § Recy< TPD) s under
PARISHAD
[raoHuPUR
. e 2 [Compont : Agriculture & ‘ |Plank {Capacity 25
20 |NAGAR 25.00 2200 400 = 250 O b = 400 . 200 . 26l T7A6L
PARISHAD Hooyeiors
PHUSRO 1 Agriculture Finnt (Copackty 34
21 |NAGAR 38.00 37.00 - “ 200 - = 400 - w“"’“: sty . 2.00 = 4,00 . . - Dec26| 9487|700
PARISHAD gy under
SAMIBGAN) o
2 |Nagar 27.00 27.00 : s €00 & v 2.00 . |compost: Asriculture " 6.00 - 200 . 5 = Mar-28| 1324,53|" 20t (Capacity SO
ROF : Racyclers ITPD) bs under
PARISHAD SonEintion
RAIMAHAL ; In Claster with
23 |NAGAR 1300 | 13.00 - - 200 . . 1.00 O i moimel B 200 : 1.00 . - | mweasl- Sahibgany SWM
PANCHAYAT i Project
SIMDEGA ; u:u.::pmu
24 |NAGAR 19.00 600 - B 200 - . 1.00 & m""'“‘“‘“: m"‘“““"‘" " 2.00 - 2.00 - - . fuas) 63486
PARISHAD ction
| Concms lonaire
[CHAKRADHARS 3 Appointed for
25 |UR NAGAR 1800 | 1300 - . 1.00 : . 1.00 < |Comeostsharicutuore 5 1.00 = 100 < . . Dec-26] 80294 |construction of
PARISHAD 7 Integrated SWM Plamt
{Capacity 25 TPD)
cHAs |
Appairted far
26 |MuniaPaL 6400 | ea00 . . 1600 a < || soop: | o [omesmidwideE] 16.00 = 10,00 . . - | Deczs| 2428.32|conemuctionot
|corroraTion TN Knitagrated SWM Plant
(Capachty 150 TPD)
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L _w 0] (E] — - {v) )
A wasta .’“ L ﬂf-‘-% T !L.‘ Break up detoils of waste processing ULB wise /Action plan to process 100% waste
b Waste 3 =i
ratio| CONectio Organic material (Wet Waste) DRY / ROF m.:fea:h of Energy ORY | Used
Name of ULB “‘I" nuLe [ Plants Bio Blo- waste | in | Land udget
n (in TPD) wisa {in Pit Inerts |MRF Thraugh| components of e w | uses Time |outloy Pro I
ULB-wise Composting ter| Othe {iv) it P P oy of [ine [t pos
TPD) 7 Windraw Plant ; r to Energy| Unlts tion |gthrough| nt | Sites )
Plants) recyders | Units lakh|
Conceastonalra
JAMTARA ppointed for
NAGAR 10.00 9.00 150 . . 400 5 . = LS 5 1.00 & : Oec28|  582.16}constuction of
PANCHAYAT [FOF : Racyclers Integrated SWM Plant
(Capacity 25TPD)
Concessionaire
SARAIKELA " : Appalntad for
NAGAR 500 5.00 480 7 N 2,00 . w‘”"‘""‘""“" . 2,00 .00 " . Augr26|  451.92]construction of
PANCHAYAT $hnaychay Intograted SWM Plant
(Capacity 25 TPD)
Cenceaslonalre
ADITYAPUR Arpaintad for
[MuNICIPAL 57.00 57.00 2,00 & 2.00 = ?’““"m & 5.00 : 100 & 5 Dec-26) sgye|censtustion of o
|corroraTION Wacrcurs !rmruw’"um’
([Capadity 300 TPD)
TAMSHEDPUR{ . : Compant : Agriculture In Chuter with i
s 20700 | 207.00 75.00 v [ - 224.00 75.00 = i Dec-16 S
MNAGAR NISAM - = Compott : Agricultise lﬂlﬂlll.fhm
N 50.00 F0.00 45.00 20.00 - RDE : = - 42.00 - 15.00 - Dec- 28] | Adibyspur SWa
UGSALAI In Cluster with
HAGAR 16,00 15.00 1200 . 5 4.50 5 ::':_":“ s Agriculiure - £.00 S 2.00 : 5 Dec-26 Adityspur SWht
PARISHAD * Nacyeiers Project
AGAR In Cluster with
:::‘au « 22.00 23.00 1.00 - - 2.50 % £ S 1.00 25 < Dec-26 Adityapur SWH
5HAD
BASUKINATH g mem f 25
NAGAR 7.50 £.00 1.00 . - 1.00 r jCemuonk:idrccn - 100 - 1.00 . ocvz6| 1200.191 2
PANCHAYAT ADF : Recyclars TPD Integrated SWM
Al
DLUMEKA NAGAR Compast : Agriculturs (Consrtuston of 30
i 19.00 18,00 2% = 5 350 = R it . 250 . 350 . . Dec26| 1117.57(% e
nn
GUMLA NAGAR : o
Compost : Agriculture jon of 30
par 1B.00 1B.00 as0 = . aso = | [age 2 2.00 3 4,00 i = 026 TETABL e VM
P,
MAIHION R AR r“;..ml,f;md s
NAGAR 11.00 1100 150 . i 2.00 # apees & 1.50 . 2.00 . 2 Dac-26| 70276
ANCHATAT ROF: Recyelars TPD Integrated SWM
MEDININAGAR |Compast: Agriculure
NaganmGam | 7100 | 6100 3.00 : 200 | o | Mecreincs - 2.00 . 200 : : Dec-26
Ri BANSI
::'msl:a;m 12,00 8.0 100 . . 200 :;:‘f’:“:‘::“““" v 1.00 3 200 , . Dec-26
PANCHAYAT : Recyel
RAMGARH
NAGAR 45.00 32,00 1200 620 ” :’:‘;‘f’:" sAgricuiii ] 1.00 . 5.00 - . oct-26!
PARISHAT oot
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F n [10] il [iv [} (i) Tivil)
e 2] o e LB {iaT E:; T 5] Break up details of waste processing ULE wise Attion plan to process 100% waste
Waste e EL._. Final destinath
collectio Organic material [Weat Waste) DAY / RDF Energy DRY Used
o | Name of g [ETPRERS  yig ofeachol | pone | sio | stor | waste | W | tana [ Sudpet
0. n (in TPD) wise (in |co Blo- Pit SARF Through componentsof | . o e 3 an | uses Time |outlay . 1
ULB-wise mpost | - ethanatio | Compasting| "™ Recycler| th® ) { P P N of |ine |(in i
TPD) |[Plant £ 7 Windre Plant 4 r to Energy| Units tion |gthroagh| nt | Sites b tab
recyclors | Units
BISHARAMPUR dar Tendering
Compout : Agriculture (Consriuction of S0
41 |NAGAR 17.50 14.00 - - 1.00 - 2.50 - . 1.00 - 250 - Mar27|  B7L56
PARISHAD R : Recytiors mﬂ:‘md W
BADAKI SURIYA o s
a2 [NAGAR 7.00 7.00 . . - . 150 . - . . 150 - - Jun27)-
PANCHAYAT ROF : Racyzlers Prepacation
BARHARWA
DPR Under
£3 |NAGAR 9.00 8.00 . - . . . 150 . . - . 150 - - . Jun27|-
RN ROF ; Recycies Preparation
CHHATTARPUR
PR Under
24 |NAGAR 13,00 9.00 . . H . . 150 . . - . . 150 - i June27 |-
PAMCHAYAT ROF : Ragycless Preparation
|oHANWAR
25 |NAGAR 1000 | 1000 . - . . = 150 | - ) 3 ‘ 3 150 . . s tunr27|- DR Lnder
PANCHAYAT ROF : Recyclers Preparstion
DOMCHANCH
28 |naGAR 00 | 1000 = . F a G 150 | - ) ; . § 150 5 = - | nar)- P Lo
PANCHAYAT RDF ; Recyclan Preparmtion
HARIHARGANS
DPR Under
47 |NAGAR 10,00 9.00 . . . . . 1.50 . " - . . 150 . . . Jun-27|-
PANCHAYAT RODF : Recyclers Preparation
HUSSAINABAD
Compost : Agricuturs [DPR Under
45 [NAGAR 10,00 9.00 . . 1.00 . . 2.00 . ¥ . 1.00 . 2.00 - - [T
PANCHAYAT ROF : Recyclers Preparation
MAHAGAMA
DPR Under
49 |NAGAR 13.00 .00 . - . 150 . . % - . 150 - . Tun2?-
P ANCHAYAT ROF : Recyclers Preparation
Tots! 2,483 2,307 356 178 598 60 275 269 - . - 835 a7 552 . 35 - - - -
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ANNEXURE B
::;. Particulars Status as on 31.08.2025

1 [Projected Population (as per 2023) 73,88,032

2 [Projected Sewerage Generation ULB wise population (as per 2023) when 135 LPCD provided 798 MLD

3 |Estimated Sewage Generation in 49 ULBs as per 80 LPCD 473 MLD

4 |Capacity of Sewage Treatment Plant 153.96 MLD
5 [Utilization Capacity 91.88 MLD
6 |Gap in Treatment Capacity (Verify the gap with respect to Utilization Capacity) 319.04 MLD
7 |Additional Capacity Under Construction 319.32 MLD
8 |Proposed Capacity 448.25 MLD

¥
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L (q,n-l!ﬂqol-l“'.#a ge) & detally -
- W on ) ) ® on win
I Bewage
I G " Detalls of Treamment of & (ULE wisn) Mhoﬂhp—nlu_{nn_r.l-lmtlﬁn
| | qumnity ;
| Sewerage
| G . (L] L Actisn plas to treat antreated sewags (ULD Acrion Takm agalsst the deautring
! VLS wise wise) sothariey
1 pepuistion i
| Name 5T ULD GILD) (as o Disinfrctia | Ditcharge water| 7 Other o o
i por 2023) | Urbas Type of | quality (roem moda ol 1f (a) above Ia et out ia ks
when 138 | Acews | OTF Tgrp | omehod | grp periuday | STURA |y | Gischarxe of quality
3] = 5TP STF water watrested
eD Faeal & E-Coli aLpy (OMLDY |
| Olaer | 1 Show a Other
Wotlued | Pond | River| Sen |water Time lines e o | Provisoned || K€ | Catt | eeiice |aciton
| body outhuy. i { h""'m“" farmed | calem
i |
i | i
Aditywprr Muniotpal 5 . . ) . . . . i . |36 MLD STP (under
i : 13858 1418 comstrerion) Dec, 1025 i
0.015 MLD FSTP propossd |
. . . . . 7 : g J - - - - .t
2 |Barbacuws Nager Paritiad 331 196 NA | NA | NA | WA | Na ‘ Na | ¥A L ed iduasitication) 3 ] ¢
"
i
3 |Berkd Samiya Nagar Panchayaz|  2.50 1.3¢ = a . F - NA | Na | NA | WA | mA | Na | xa “M.mmm’m 248 343 . - .
T i 0.007 MLD FSTP Propased |
1 i N . . . - . s [(mnder iendermng prooess) = = " i
4 |Bandineh Nogar Panchayas 238 139 WA | NA | NA | NA | NA | NA | Na |SF0 S IMEDSTP (ke | 8 €29
DPFR Smge)
L 0,015 MLD FETP (under Laod
| 5 |Bubmerpur Nagar Peochayst 528 348 NA NA | NA | NA | %A NA | NA G 14 MLD STP (und 1n.m nn b
I DPR Stage) |
i ¥
" o % = a.cos Froposed 2 MLD STP (under 2
5 |Bunés Nager Panchayat 188 | n . - FET™ XA P NA [ NA | Na | NA | NA DFR Soxgm) 350 180 - . -
L *7 MILD STP (under
DPR Scage)
i T |Chaibzsa Nagar Paciaked 609 361 - - - - - i NA NA | NA | NA | e | NA | NA L S Py q 1428 8. ] . & . .
| j ‘ (uevdor DFR. stage)
| i 1 i L Proposed % MLD STP (uader
i i o i : g DFE Suge) =
8 |Chakradharpor Nugar Parishad | 7,76 a3 . 2 NA | Na | NA A | Na | oMl NA T $0.015 MLD TSTP 1162 e - . .
(under Tondoring stage) t
0.006 MLD FSTP (under |
- 4 " a 4 . e leoastruction) Sep., 2025 _ z i =
9 | Chakulia Noger punchayal 235 132 NA | Al NA | Na | NA [N | Na S 32 MLD STP (und: 451 431
DFPR Btage)
10 |Chas Munisips! Cormponeon P 1273 . i - i z 4 = a 5 - ?zngmmﬂ-m; P13 si1
i 4
i Ll
| ] i 0.018 MLD FSTP funder
4 t : AT - -a |SORSTUChON sage), Jan, 3026 i
" agar Parishad o3 405 - - . - NA | NA T NA | NA [ NA | NA | NA S 45 MLD $TP | 14356 1456 - & = |
4. 4 DPR Suge) [}

e

GLGl
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B 0] @ | G (iv) ) i) i) fulil) (ix) (x) (xi)
Rikd Compositian of the waste
Legacy coverad | Quantity o __b_)___,___‘)__._._ﬂ._.... Protess Land Action plan to remediate
si Name of ULBS wasta hl ol ohh:m (m: ml Hany adopted to Waste Recalimed “:'::::':: Final destination of the  |and recover the sites at (ilf)
No. site (ULB: oite MT}I ”'ln pliny Compost | RDF (%) other diate at | R diated | (Approxin p oncliste components at (v) {in sq km) with earmarked
wise) s | each site (%) organic|  plastic ma;;!al each site Acres) Budget (ULD wise)
wise) glass, etc)
m::‘ e Bio Soil : Agriculture, Low Laying | Awarded
Wiy X . Lo Area Lavelling Integatred SWHM
INACAR 1 11 31,195 18.35] €055 184 1.5|Recovery with hun- 26 ROF ; Cament Plarit Hicnlac SAICr,
Incegretec S : AE
WM Plant Rojecs : Low Laylog Area Levelling |construction
Total 2 9429 |32702488 - - - - ] - 12.15.503 - - - -

9/G1
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i Sewsge Details of
| daperal of untrented Brnape (in
Genaration | Thetalls of Trastaeent of Sewaps (ULE wise) ML) st ULE Wise) i
Ansuchy ——. | i
Hewerage !
G i (0] ) Asvion plin te (reat setonied sewage (ULR Actios Takes againe the defaniting
UL wire wh) swibericy |
.~ Name of LLB (MLD) tas ittty | Psecbarpe waner| P8 o, ¥raak ir !
& per 2003} Urksn Typeal | nwaethod | Qusliey from ot tresied mude ol | 00 o | TF(m) whevw b bt gt b e |
when 1R5 Areis s TP qualicy }
InSIF STP water wmirestod |
Lrco Feeal & F-Coll LML |
provided i LDy | sreape " .
[ |Oher ec | oo | Clomre| Other
Wetiead | Pond (River| Sex ' water Visne lines lay (Cr,y | Tromisioned |, Nt mote -cmni
- TSR J
| !
. - . 1 iy |Proposed € 004 MLD FETP o |
23 iHarduwjan) Nege Fanchaws 350 in - NA mf BA | BA | NA | BA BA LT ) 238 a8 I
- ' 4
s Merticipal v . . . . 7 D S0 ST Cunder '
Ll Yo Trds Wa * * ! Comsmrcaion) Ortober 2074 o
! | !
i 1 G.014 MLD FSTP (under under !
g, - . -, . o Coniessien), Aumet J026 . '
¥ [ Hutesnabod. Nagar Fanchaye LE] an - - NA WA NA MA | NA | NA | NA 4 Preposed D MLD STP (e L] B
i i TIFR Songe)
1 ] LProgosed & ETP af 1 ¥ MLD @
1 | | \ TOGem, C2 MLL 027 er, 44
i B0k
3 [Femshedpis NAC a5 sap Mo [ mal A | [ sa | va | na REPERGROBMDE] 016
10 590 MID FETP (under
- | under snge) .
T i i |
| % | 5 " : | Na |Proposed 3 MILD 3TP (under R . . .
I3t lemmary Nugae Pavichad &0 3% | - NA WA | NA | NA | NA | MNA i LI By ) 341 S4L
| !
i = L 003 MLO FETP (urder
: 3
25 |Thumriiana Nugar Paoskad 1204 113 . » KA {xa| Na | na | Na | xa KA ‘m“‘,“‘”“mm“ . 2404 2434 = 5 .
i . DI Suage
| | L Propused S MLD TP funder
Pariskad e a3 = i A | ma | Na | ra | ma | e | wa PFRSme ata aty . . .
2% |Jugaale ragar | f L ! - = z W 0018 MLD FSTP (inder
(nch approval vt}
S | Froposes 0015 MLD FSTP .
30 |Rapeli Nagar Paristad daon 23 . . . Na A | NA DA | A | A | NA R ) 3 3 - -
|6 .0V MLLD FSTP (unter vender
i . i i ¥ - Ly ¥
31 K Nawer Passchyur | asy 200 - - - MHA :M NA | NA | NA | A | Na u":m“.,mm‘ , L 1oat
| : i { [ DPR Sy
i |
| | f
12 [Kodesms Nagas Panciaym 92 5 £ 3 . 3 NA O mA | Na | ®A | Na ! aa | pia [Froseast's MLO STY (ender an &53 E 5 . .
| PR Suge)
- | 0007 MLD FPNTP Lander tezder
i i 3 sape}
i aw - - A HA Na A RA i R A P i Y O ST G : L [ §- ] -
| | | DPR Shsas) ' |

LS
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Sewage
- . : Details af disposal of mntreated Sewage (in
it Details of Treatment of Sawage (LLE wite) MLD) Distrlet/ULB Wise)
- |
Heweruge
o ) i L Actian plan to treat antreated sewage (ULE Action Toben apainat the defanltiog
el o e
B Name of ULB :;:LDN ] i e
Ne. 1 By Kectlo waLEr Other 4 of
per 2023) Urban Typeol Dialn qualiey from mede of If (2} above Is let ont la Itx
Meen 135 sTr plivl n method STF including of treated dischargeal
LPCD ) WETP | o8 EColl | STE AN | ey | Umerented *
provided i (MLD) sgeeage
Wetland Mhee gc | coame |Closure|Ovher
't Pond | River| Sea |water Tima lines Provitioned molice |actlon
outlay (Cr.) Impased | Notice
| by Twed | enad | takan
I} 1
1 e Naga Panchaym | 390 23 i = : - pa faa | ma | ma | A | wa | wa OO MIDESTE vedermner 378 375 . g . :
13 |Chitkunds Nagar Panchayat 6n 360 . . . . ooz | ma | wa| A | NA | NA | NA | NA Frenoaca ’)"m il B4 B . - - .
12 |Deoghar Municipal Coperatier] 27,82 16.49 . < . . . o - | - |ewimDsTRundermaiam | 1093 151097
15 |Dhanted Munici 9. 2433 . 5 R . > ., | 192MLD STP (unde
ipal Carporanial 1 MA | MA | NA | Na | Na | Na | NA | gl v 201786 ww |
i
L
1 1
16 |Dhsmwar Magas Panchayat 210 124 . ¥ . . . P ETON IO (PO PR RN [EUSH mmﬂ:mw« had am | 2w | - . .
idenrifiestion sage) 1 i
i
17 |Domehanch Nagar Peachaym | 336 |92 5 . ~ = - sa | a | wa | ma | wa | wa | na [oo230D m"‘:&f 378 a7e . " 4
i |
i
|
W lm Nagor Paruthad 632 388 . . i = E wa | xal ma | va|na | wa | na [Propoed S MLDSTP (under ie 582 2 . . .
] | 1 i
| i, 0,02 MLD FSTF {under tender i i
19 |Gatwa Nage: Parishad D osa | am 5 - . 3 ; : rage) B :
g . Na | A | Na A e | na | Na [ D sTR unter | 129 1283
| | DPR Sage)
| | m‘uﬂﬂ.: ] i
| {mglhaé
0.052 MLD Seprage Truatrien:
" 5 MBBR |Chlonoatio | pH {mglk 74 |
0 IIl:m-lenl Municipm] Corpuration 2458 1M 2,082 T iy Towm! Suspesd 0.025 = - - - - 3 - “ﬂ:l-n. Progect Complessd, under T4
Solids (mpL) 10 i xun
' I 1 6026 MLD FSTP Prupossd
21 |Gedda | oage 3.53 . . . 5 | = : i : (under rencer stage) R .
Magar Panzhayat ; 66 ma | oma | Na | M | NA [ Na | Na BT e tpraae | 189 16.54 = #
DPR Stage) i
0008 1] " !
22 |Guls Nagas Panthad 702 416 = . : o | Ma | Ma | %a |l o | e [Prcpaled s MLDSTR (Gunder ETH s - | . g s
e FSTP) i | Bl ! |

816Gl
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..... —— . 7 -
| Gonornides Decails of Troutomest of Sengpe (V1B wise) e m&:&*mm
3 i — —
| Sewrrage | | { |
Gemerution ! i L] ® Actina plaw v oot weorested sewvags (ULE |mnm~.ﬁ-n-uﬂm.
. UL wive ! | wiee) amhariey {
| :: Name of VD (MLD) (3 oy uu.mi""“""’“""’ Pl | o | Tl o i
: per 0231 | Urban Typaal 1 e ] wodeal | of | 1) above is et et in In
whent3S | acear | STF L Tgyp | RN o iing [ [ aimen | SCRATR quality
f LICD MLD) WSIP | & Bcey | STT wane LMLDy | Eesied 1
H (MLD) __sewere | §
| prwcide) T Ao i
i i Ouher | el | EC f c Closare Otker |
i { | Wetlund | Pond | River Bea warer | Tiame Knes wattay (Cr | T et Natiee | Bl [setien|
! ] oot Tssued ""‘"‘E"""'J
ERBE: EERRNIESS b ... DUSSNES SR
| noo gty ! " !
| i9s i |
[ ] |
Phend |
| tmplyaas . . . b 118 MLD STP (Project
I rm:mpn!m o gy T M (L] ie & ‘I
Toal | { |
Folads (agl) 99 t | 1
f | |
| o | fo s WL 1 ] L] L esan sTe esjest complerse
i Tecinology domal} fEroposed) i | Bt ot et nperanonal)
5 |Ronehs Momcpad Copacation | 14703 | 4743 D T |
i | M [ t
i 3 || el conegnyes | 23 -1 = | IMLDSTP (Projeer Operationsl)| 8
i pH gLy 731 | |
F Yol Soumend.
| - . = : - . . " . _ BT MLD STR (uade 301
| | constraction M ecembel, U35 2
1 , ST SR S o S PR R ST ey D) ST, e O 2
| N ; . ; . N 265 MLD STP (under DPE .
i . - | by 1800 £t
T T T T ——
] Crterwaa| 8003 |
46 |Sabbpar Nogar Pactsbad | 208 718 l (] SAR T COD - 33 6 NA [ Na | NA O NA | NA | NA | NA 1ZMLD, cpreatices) A 30 Ma Na | ¥a | Na
! : } _m.m‘-i..l |
! [ | 1 1 Progosed | MLD STF (uadee
N \ | e > = : : i DFR Soaee) s
. 47 |Sarmibels Nager Panchaym L83 vis | A N4l NA | BA | Ma | NA | KA L 0096 MLD FSTP {snd o b3 . -
! ! fet | wdmeigraive epprenal tuge)
! ? I' i 0,606 MLD FSTD cnder
| . b i i : A | wiler g Sge) | i
St Bacdi S Nagar Parchn 448 L : H NA N4 NA | KA | Na | NA | NA i § 3 MLD STP tund L3 ! ize - .
| S . ] : | PR Stage) B -
i I ¥ I 10,604 MLD FSTP (1andes I
. . i | I |conwtrazton) Sop, 2079
l 45 [Simdeen Napar Prrishad oy B NA A NA L BA | M| mA | Na ES A MLD ST usd o 1 . . - .
. | | PR S W A
X.
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Cencrathes Derails of Trvmtment of Suw apm | ULE wise) MWW“W.“G.
| guanticy
] {
i s) 19 Actien gl s 1o treae wotrested wwage (LR Actlen Tatws sgalrel the delnaiting
| wisey amtharity
s : Fiaal | Wl
Name of 10 LD} gas | o £ warr Other
e per2h) | wrban | S| Tepear M iy frum | SRS | s of | Seaetien 6| 1r ) siove e eut i i3
e 125 Arens MLDY sir sy | ST nealiy
LrCD Frcal & E-Cal
provided
i o c_.‘." Clasurs | Ouber
N Prosbubomnd neticr |actinn
sutiay (Cr.) lmpoved | Nathor P :
L 003 LD FSTP (work
. 4 vt ticn atage], Ry 2006 - - - -
34 |Lobareags Mag Panchavay L 156 . g 86 2LD SYP {unc 145 16
| - ] PR Scage) —
¥ | I D471 MLD PSP Propoasd
» ~ Paribad 157 ] . - . B NA Na | NA Doa | ma Na  NA {meeder tercler wtape) 127 mn - .
[htadlipa Nagar i Propozed B MLD STF [unde
DFR Sizer)
3t [Mavapern Nagar Procheyat wie 2av % s = 5 NA | A NA I mA [ Naf N A i"::‘)‘“”""'t'“'"“‘“' 201 291 i 2 3
| A | DAOANLI FSTP (i
T (Mergs Muaicigal Coroneion EXH T TH ] NA Na ] NA I ma | osa ! owaloNa ‘-imiﬂrdnlm LFE> Th
: |
| ! . | - .
] i |+ G205 MLD §STP (under
a " { ronerastion wage] | Awg 2025
38 (ntamihiaon Nega Pashaym s " o . . NA | Na | NA | MA | Na | N R 7 el 51 RV foi 533 323 .
B PR Sage) o |
i
w [Ustimnriboniciyal 2 e | NA | A Na | ma | Ma | na o ma 1500 s |
1 T I z T Prapeied 't MLD STP (under
8 Iathihem MNegw Poacham 354 L S . . - : NA Na | NA O HA | Na | Ma | W2 0.3 MLD FETP T4 T4 - ]
! | o | | Huriler VPR stwges
| t L €2 241D FETP Praposs: v
A1 (Pahu Nagar Panshad ax | am . . . E R I S T ST VPR le"';::""';mm . 13as (L] 1
(DPR ]
I |
" . ) . . x| : [14 MLD STP (under
A2 [Putee Nacw Paralut 2 T NA NA | MA [ NA | NA | N4 NA L sston) 3 - 678 L] . b
|
- T T T soain 1 :
[ (LR R !
A1 | Rapraiat Nagad Papchavat acs | I o0 14 SHE ) e ot COD . 48 1 | KA NA | Ma NA | NA | Na | NA 20 MLD. eperstionsl NA A l NA LIS Ma A
TS 14 | |
l £r.2' 9 _ )
o |Ramash Nogse Pansbud e | nos wa o oma | ma | K | pa | ma | ma  SEMLD STPunte Nt 1020 |
| Uinmbriat oo SMacch, 2026
| . | { P ! !
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HA) Legacy Waste:-
; [T/} ) (U1 (v) {v) i) o) | (v} fe} ) T
. = .nmg lﬁnnid the waste i
] I d | Quantity Process Land it Action plan to remediate
bythe | afthe | Inorts (%) ] d | Waste Recalimed | 7™ Final destination ofthe  |and recover the sites at (Tl
s, ofuas | W | jegacy | waste i |(Construct sl e s process at
N, | Nams site (ULB mz MT)n | onwaste, | COPOSt | ROF(4) | other |remediatcat | Remediated | (approxin | Foie ™ components at (v) (in 5q km) with earmarked
d | terial | ecach site Acres Budget (ULS wise)
wise] s | aschske {%) organic| plastic mlm ol )
wite) glacs, etc) |
E Blo 50l : Agriculture, Low Laying
Slo mining and Area l.lv:lfh"“ j i
1 |auspu 1 235 21,101 16.54] §1.3) 1538 2.92|Rescurcs 2101 1.75|Comaloted ROF : Cemern: Plant il -
Aecovery Rejects : Low Luying Arsa Leveliing
B0 mining and !Wq Soll: Agriculture, Low Laying
Resource i . (Aren Lewmiling
2 lonas 2 3.50 68,721 1843 60.76 18.07 7 Recovery B Bio 68.701 L5\Compieed | e Cement Piant Compietad *
Capping |Fejeces : Low Laying Area Leveling
Bio mining and o Soll : Agricuiture. Low Laying
- v Rgtource Area Levelling "
3 |CHIR<UNDA 1 1 20 1835 €058 4 5 | Racovery & Blo 120 O.7S|Complatad  fope : Coment Plant Commolate
Capoing |Rejects : Low Laying Ares Levelhng
= o foi : Agriculure, Low Layng
Bl mining and Arva Levaling Remediation
& |HAZERIBAG 1 85 | Lrasar 1042 681 1508 2.72|Resource 1,79,662 Asfcometated [t e plant \indee Picgtiss
Recovery [Rejects - Lew Laying Area Levelling
[Bia Soit + Agricutture, Low Laving
Blo mining and Ares Livelling Ramedation
5 [LAMSHEDFUR 1 323 47,922 18.3% 60.76 1821 2628 Resource 43985 1siCompletee  fo TN O sder Progrecs
Racovery Ricjcts ; Low Laying Area Lavelling
|80 Sail 1 Agriculture, Law Ly
Bio mining and |Area Lavaling ey Romodiaton
6 [MumRITRAVA| 1 245 | 62828 19.2 §1.41 1632 3.07|Resource 62,824 3Completed Loy, Coment Plant Under Progress |~
Reconary Rijects : Low Laying &ren Levelling
\ Bic Sodl - Agriculture, Low Lirying
8io mining and area l-u:l‘r‘ " Aemediaton
7 |iucsatal 1 106 | 18,281 18.35 50.65 184 26{Rescurce 18,281 OFs[Completad oo o ot CinderProgmase. |~
| Recovery |Rejects : Low Laying Area Leveiing
. Blo Soi : Agriculture, Low Lying
Blo mining and LAr il |Remediati
8 nmaan 3 105 | 18388 1838 60.65 164 26|Resourca 18,366 orsicompetes [t EME it Peageass: I
|Recovery Rejacts : Low Laying Area Lavellng
Bies Sofl : AgricultLre, Low Laying
[Bio muning anc Area uu:l:nc e Re :
o [Gar-wia 1 a7s | t2:88 1835 £0.5¢ 18.4] 26|Resource 52285 35[Cameleted ot Coment Plent Under Progress
i |Racovery Rejucts : Low Laying Arsa Leveling
£




1582

Summary of Legacy Waste Management

S.N. Particulars | Status as on 31,08.2025
léQuantitv of Legacy Waste identified (MT) 34,02,468
2/Quantity of Legacy Waste Remediated (MT) 12,15,503
3Gap in Legacy Waste (MT) 21,86,965
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i _(§) iy (v} 7] (vi} fwii} .. it} {ix) (x) [}
Aran Ci_'nz:_slliu‘ of the waste
o s a) } <l d)
Legacy a " Process Land Timelinas to Action plan to remediate
" bythe | ofthe | inerts (%) Hany | adoptedto Waste Recalimed s Final destination of the  |and recover the sites at (i)
No. e site (ULB ey MTT:“ l::m"“'l Compost | RDF (%) other diate at diated | (Approxin F'"“m components at (v] (in sq km) u:&:m
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